Government of Jammu & Kashmir
Social Welfare Department
Cwvil Secrefariat — Jammu,

Notification,

/
Srinagar, the 5%’;_-72% w2018.

SRO =/@- In exercise of the powers conferred by section 4 of Jammu
and Kashmir Juvenile Justice (Care and Protection of Children) Act,
2013, and in supersession, of notification SRO 117 of 2018 Dated ox

March, 2018,

the Government hereby constitutes following Juvenile

Justice Boards, within their respective Districts/ Jurisdictions as shown
against each; namely:-

n

S.

Constitution of Board Status

Territonal
District/
Jurisdiction

Parvaiz Igbal. Sub Judge/Special Mobile | Principal Magistrate
Magistrate, Srinagar. j

3

Khair-ul-Nissa D/o Mohd Sultan Khan | Member
R/o House No. 3 Alamdar Colony, Town |
Bagh-I-Mehtab, Police Station Nnuvam]

District Srinagar, r

Asima Hussan D/o Ghulam Hassan R/o | | Member
Shadab Colony, 90 Fect Road Ahmadl
Nagar, Srinagar,

Srinagar

Chief Judicial Magistrate, Budgam Principal Magistrate

Feroz Ahmad Khan S/o Abdul Gaffar | Member
Khan R/o Tehsil Ompora, Police Station |
Budgam. Districit Budgam. |

Tabassum Jan D/o Mohd Akbar Ganie | Member
R/o Village Devbagh, Town Chadoora, |
Police Station Chadoora. |

Budgam

Chief Judicial Magistrate, Ganderbal i Principal Magistrate

Ghulam Rasool Sheikh S/o Ghulam Member
Ahmed Shiekh R/o Watlar, -

Maraofa Nisa D/o Sonaullah Wani R'a M:.mbu
Village Qasbalar, Ganderbal.

Ganderbal

Fayaz Ahmad  Qureshi, Munsif | Principal Magistrate
Baramulla.

]

Peer Khurshid Ahmad S/o Pir Gh. | Member
Hassan R/fo Dangi Wacha Ra;__mhad
Dl.‘:-lHLI Baramulla.

Baramullah

e e e e e —————— . e —




Rukaya Hussan D/o Zahoor | lgbal Lone | Member | o
R/o Vll\agi, Aloosa, Town Kupwara.
Mohd i{uuq Shah S/o Peer Shah Ro 19 El Member
! Checki Drugmulla Teh. . Kupwara, ‘!
District huptwm
% F_dmt Hussuin Khan, Munsiff Andnmab. *f“}_’}ms::'p:tﬂ;l;ﬁ:};t;a_t:,h {_ﬂ;t;l_t;l;lg
2 | Ufrecna D/o Ahmadulah Tak Rio Village | Member
Dangerpora Anantnag. .
3 | Sugad Ahmad Rather S/o Abdul Hamid | Member )
Rather R/o0 Village Nathupura, Poea Doru
District Anantnag
| [ Chief Judicial Magistrate, Pulwama “Fr{:Tﬁ;ﬁW'aLTQ&EiT* Pulwama |
2 | Nadeem Ahmad S/o Mohd Magbool | Member TS
Wani R/o  Village Narwa, Block |
K: ﬂ-.apnm Paolwama. 1
3 | Safis Rehim D/o Abdu) R:thlm Mabk l Member = ’
R/o Village Naira. Pulwama. l
I | Chief Judicial Magistrate, Shopian. | Principal Magistrate Shopian
2 | Ab Majeed Wani /o Abdul Wahid Wani | Member ’
R/0  Dangerpora  Shopian  District |
Shopian, 1
'3 | Ms. Rehana Dfo Abdu Qayoom | Member -
Mangnoo R/ 109 (1) Aaram Bagh, |
District Shopian, I‘
1 | Chief Judicial Magistrate, huigam { Principal I‘.-lagislr-aﬁm_mﬁi;t;_‘ﬂr; v 1
2 ' Sajjad Ahmad Wani S/o Gulam Rasool ! Member
Wani R/o Kilam Bozgam Teh. Devsar |
District Kulgam. |
3 | Shugafta Parveen D/o Gh. Nabi Sheikh Member
/o Qamoh Kulgam Teh Qaimoh |
| District Kulgam. é
! | Chief Judicial Magistrale, Bandipora | Principal Magisirate | Bandipora
2 thqa Banoo W/o Asgar Ali Lone Rfo | Member
} Village Kaloosa, Bandlpura |
3 | Mohd Hashim Rather R/o  Village ! Member
~ Watapora Handlpnm 5_
I | Tsewang Phuntsog. ‘Munsifi Nobra. | Principal Magistrate Leh
2 | Kunzes Dolma R/o Serbong, Guest | Member
House, Leh, Ladhak. |
3 | Sonam Dul‘];n C/o Therba Dorjay Rio | | Member |
Tsetan Angmo Thyang. { I
| Chicf Judicial Magistrate, Kargil. | Principal Magistrate | Kargil
_5*_‘&?5‘1;] tHassan Lal R/o Vti!ugn Baroo, ifb{::mb:.r
Kargil, ; ;
3 | Zakia Bano R/o Ward Goma, Kargil. * Member
‘ 1 | Meyank Gupia, 3 Additional Mun'sit‘l‘,—_! Principal Magistrate Jammu
Jammu. ].

@ [2 | Nischint  Panchanda S/o Sh. Arun | Member

e



] i S e

“Panchanda R/o House No. 1A, Lane No,
2 Shaku h.u:,dr Jammu, !

Dr. Cheshta Sharma D/o R. P. Sharma ‘Member —{

3
_ flouse No. 16, Chougan Fathu, Jammu
; e

Chief Judicial Magistrate, Kathua, | Principal Magistrate | Kathua

|
L

12 | Subha Ram D/o Tilak Raj Rlo” V.P.O ' Member }
Mela Tehsil Hiranagar, Dist. Kathua }

I U 1_..___ e

(3 | Rajni Sharma D/o Raj Kumar Rio Vilage "Member
Kotah, Teh. Hirana;:ar District Kathua, ‘

T T —— i S ——

e e e s peion

) | Chicf Judicial Magistrate, Samba. ; anfpal Magistrate | Samba
!

ﬂNéE:_ﬁ'i;E‘;ﬁiajplﬁm Su?j_c_et Singh Rfo EHMcmbﬁE o
Muandi-Udh Gurha Slathian, Samba.
Veena Devi D/o Badri Nath R/o Village ;
Raypura Teh Rajpura Dist Samba, |

I | Chiel Judicial Magistrate; Udhampur Principal Magistrate T Udhampur

Member

e e e e e ———— — i

|2 | Yasmeen D/o Mohibul Rehman R/o } Member
Ward 16. House No. 40 Near Jamm1
Masjid. i

=lie,

3 [ Hans Raj Thakur S/o Nek Ram House | Member ’
}ND. 216 Ward No. 11 Near Union |
Charch, Shivnagar Udampur. E
| [Naushad  Ahmad  Khan,  Sub | Principal Magisrate | Rajouri
Judge/Mobile Magistrate, Rajouri. |
Zultikar Ali S/o Fazal Hussain R/o Fateh | Member
Pur Rajouri. i
‘Seema Devi Sharma D/o Mani Ram | Member
Sharma R/o Ward No. 7 Agli Ttwij
Rajoun Dist Rajourt. .
1 | Chiefl Judicial Magistrate, Poonch. l Principal Magistrate Poonch

[

1
'L!J]

I

Anjum Mehmood Sfo Abdul Ahad R/o | Member

Biafa Tehsil Mandi Dist Poonch, |

3 | Meenakshi Sudan W/o Dinesh Sharma ‘ Member

{ 70 Mohaila Power House Poancit. ': |

| [ Chiet Judicial Mugis—m. Ramban gPrincipaI Maypistrate Ramban
2 | Nighat Ara D/o Gh. Nabi Gham Wﬂ_miembcr *

Ward No, 4 Ramban. R Ty

Bodhra) Sharma S/o Late Sh. Mangr | . Member
Ram R/ Village Govind Pura Tehsil and | |
Dist Ramban. .' [ )

Chief Judicial Magistrate, Reasi ' Principal Magistrate | Reasi |

S
3

1
1
Shagufts Angum D/o Haji Abdul Muj_:d; Member
R/o Village Thuroo Tchsil Mahore Dist |
Reasi. 5
Kritike Badyal D/o Nitya Nand Badyal " Member

e b




| R/o Clo Sagar Guest House, Ward No. 4

Main Bazar Katta (V.D} Near UCO !
Bank.

e i} e A o . o S Tt s e e R e

Chief Judicial Magistrate, Kishtwar, | Pnnclpal Magistrate | Kishtwar

Wazir Ahmad Waza S/o Abdul Rashid [ Member
Waza /o ‘anmma Colony I\t-qu.dr [

— L ——— T ——

(urja Sharma D/o Kishori La Ehanna_l—fembﬂr
R/o Pandit gam Kistwar, ]

Magistrate, Bhaderwah.

.I

Arun Kumar Kotwal, Sub Judge/Mobile | i F'nm.um! Magistrate } Doda

1~

Ircena Kousar D/o Mohd Rafiq Zargar | Member
R/o Old Bus Stand Mohlla Passi |

Bhaderwah, Doda.

b & —

(mndnil l ‘ehsil Gandoh. | &

|
N L s

Shamina Banoo D/o Bashir Ahmed R/o | Mt.,mbr.:r 1

By order of the Government of Jammu & Kashmir

(?ﬂrunq Ahmad Malik)

Under Secretary to Govermment
,kSﬂcial Welfare Department

No:- SW/IB/Selection/01/2018 Dated:-\%s .03.2018
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to the:-
Secretary to Government, Ministry of Women & Child Development. GOIL.
Principal Secretary to Govemment, Finance Department.
L.d Registrar General, Hon'bfe High Court, J&K.
Commussioner/ Secretary 10 Government, Genernl Adminisiration Department.
Secretary to Govi Department of Law, Justice and P A, J&K.
Chairman, 1JB
Mission Director, ICPS, J&K
Director, Finance, Social Welfare Department,
Joint Director, Social Welfare Department.
. OSD (o Hon’ble Minister for Social Wellare, J&K.
. PS 10 Hon'ble Mimster for State Social Welfare, J&K.
. PS to C/Secretary to Government, Social Welfare Department.
. Concerned Members.




